
CEN1RAL ADMINISTRATIVE TRIBUNAl. 
ERNAULAM BENCH 

No. 317/99 

Thursday, this the 18th day of March, 1999. 

CORAM: 

HON'BLaE MR AM SIVADAS, JUDICIAL MEMBER 

K. kengan, 
5/0. Karuppn, 
No. 29, West Street. 
Pallapalayarn, : Palladam Taluk,., 
Càjrnbatore Djstrict, 

...Ap1icant 

By Advocate Mt. T.C. Govnthswaiy 

Vs. 

Union of India represented by 
The Secretary to the Government of India, 
Ministry of Railways, Rail Bhavan, 
NeI)elh.t. 

me General Manager, 
Southern Railway, Headquarters Office, 
Park Town P.O., Madras 3. 

The Divisjonal Railway Manager, 
Soifthern Railway, Palghat Division, 
Palghat. 

..•.Reapondents 

By Advocate Mr, K.V. Sachidanandan 

The application bavng been heard on 18.3.99, the 
Tribunal on the same day delivered the following: 

ORDER 

The applicant seeks to declare that be is entitled to be. 

granted Lamily pension from 1.1.96 due to death of his sOn 

R. Palanisamy who was working as Msistant StaUon Master under 

the respo dents and to direct the respondents to grant family 

pension With effect from 1.1.96. 

2. 	When the O.A. was taken up, the learned, counsel appearing 

for the applicant submitted that it is suffice to direct, the 

first respondent to dispose of A1 representation aut*Tttid by 



- 	- 	 •_ __________ 	LLL_J 	 ru - 

- 

I 

the applicant on 12.9.98 within a reasonable time in the 1iht 

of the Ruling reported in 1985 8CC (L&S) 802. The learned 

counsel appearing for the respondents submitted that there is 

no Qbjecticn in a4'ptig such 	ouse. 

3. 	Accordingly 0  the first respondent is directed to consider 

and pass appropriate orders on A1 representation within a 

period of four months from the date of receipt of a copy of this 

order in the light of the Ruling reported in 1985. 8CC (L&S) 802. 

40 	O.A. is disposed of as above. No aoats. 

5. 	me learned counsel .,prg,tor the respondents 

undertakes, to forward 4 cpy of this order along with a copy of 

the O.k. to the c!pndenta. 

Dated the 18th dA y of March, 1999. 

j--AoM. SIVADAS 

nv 
18399 

LIST OF ANNEX' RES REFERRED TO IN THE ORDER - 

Anneure A1 

- True copy of the representation dated 12.9.98 submitted 

by the applicant to the first respondent, 
I 


